28 Matters raised [RATYA SABHA] with permission

Continuation of Armed Forces Special Powers Act in Manipur
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SHRIMATT WANSUK SYIEM (Meghalaya): Sir, [ associate mysell with the

mention made by the hon. Member.
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DR. M.S. GILL (Pumab): Sir, I associate mysell with the mention made by the
hen. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the mention made by the hon. Member.

SHRI V. HANUMANTHA RAO (Telangana): Sir, 1 associate mysell with the

mention made by the hon. Member.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, 1 associate myself with the

mention made by the hon. Member.

SOME HON. MEMBERS: Sir, we want to associate ourselves with the mention
made by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of the hon. Members, who are

associating themselves with the mention, may be added.
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Revival of two sick production units of M/s INCAB Litd.
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Steep fall in prices of Rubber

SHRI C. P NARAYANAN (Kerala): Sir, I want to bring this issue to the notice
of the House and the Government. Millions of rubber farmers in India, particularly
Kerala, Tripura and other States, are in dire straits. The price of rubber, over a
few years, has come down from 3240 per kg to 3100 per kg. Annual production

of rubber is about nine lakh tonne and the loss to farmers every year is of about



